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CEN'IRAL ADMINISTRATIVE TRIBUNAL 
. ALLAHABAD BENCH-

ALI...hHABAD -

• 
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.Qpen f ourt 

Qp~ginal ~pplication No~ 1279 of 1999 

Allahabad this the 15th day of May.&.., _ 2001 

Hon ' ble Mr . s . K. I . Naqyi , Member ( J ) 

Dinesh Kumar Vidua, Son of Late Ra m Charan Vidua, 

Resident C/o Shyam Kishor Nayak, Karganj , Near Jain 

Mandir, Medical College, Jhansi . 

By Advocates Shri L. M. Singh 
Shri R. Rai . 

Y,..;;.e ;;;;.r .=.s.=.u s 

· 1. Union of India through General Manager, Ce nt r al 

Railv~ay, Bombay(c . s . T. ) . 

2 . The Divis i onal Railway Manager, Centrcl Railwdy , 

Jha nsi Division, Jha nsi . 

3 . Chief Personnel Officer, Head Office, Central Rail ­

way, IInd story , Bombay(c . s . 'l' . ) . 

~Y Advocate shri K. P. Singh 

0 R D E R ( Oral ) 

By Hon 1ble Mr. S . K. I . Na~_!, r-terrber (J) 

SHhi Dinesh Kumar Vidua has come up seeking 

r e lief to the effect that the respondents be directed 

to provide him dppointment on compassionate ground . 

2 . As per applicant •s cas e his ~ither was sole 
. c. 

bread earner of the family an~ he was e mployed as Coal 
I 

Boy at Loco Shed, Jhansi and died in harneSs on 10 . 1. 97 • 
~rs:f 

~hen appl i cant attained thermajority , he moved for 21 II • • • pg • . 
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appoi ntment on compassionate ground in 1989 and since 

then he is following the matter, but without success . 

Ins pi te of report by Social Welfare Inspector sublai tted 

on 15 . 1C. 1998 r ecommending the case of the applicant, 

the respondents have not taken any action. 

3 . The respondents have contested the case and 

filed counter- reply. 

4 . Heard counsel for the parties and perused 

the rec ord . 

5 . For the facts and circumstdnces in the matter, 

it is found expedient t o decide the O. A. as under; -

6 . 

11 In case the applicant makes a fresh representation 

within 3 weeks , same b j! decided vf=t hQ X::Qs~em1eiiLS" 
within 4 months thereafter by the competent authority 

in the respondents establishment taking into con­

sideration the circumstances of t~ applica nt as well 

as the report of Social ~elfare Officer dated 15.10 . 98 

copy of which has been annexed as annexure A-16 to 

the O. A. 

No cost. 

Member (J) 
/M. M. / 
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